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Oceasion of Internationl Women's Week
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To celebrate International Women's Week under the
direction of NALSA, New Delhi & BSLSA, Patna, A
legal awareness program on laws relating to
women in collaboration with national commission
for women was organised on 6/03/2023 at Samvad
Kaksha of Samaharnalay Vaishali under the
guidance of Ld. District & Sessions Judge -cum-
Chairman, DLSA, Vaishali.

The Additional District and Sessions Judge -cum-
Secretary DLSA, Vaishali Sri Devesh Kumar along
with Civil Surgeon Sri S. N. Prasad and District Land
Acquisition Officer cum In charge of Legal Section
cum Nodal Officer Sri Manoj Kumar, I. C.D. S. Smt.
Lalita Kumari and Resource Persons Learned panel
lawyers Mrs. Anjuwala & Mrs. Priti jointly and the
Probationary Judicial Officers jointly Lit the
inaugural lamp.

Group of Women from Village Communities &
Aasha Workers & Mamta Workers participated in
this Awareness Program.
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10. SITAMARHI

Legal Awareness Programme For women, in collaboration of NCW, conducted by
DLSA SITAMARHI in Mandalkara among women prisoners
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Regards,

BIHAR STATE LEGAL SERVICES AUTHORITY, PATNA




